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Sal'llar A. S • . Salpl: 
· what decision ·  has been 

representation� which 
made? 

May I know 
taken cin the 

they have 

Sbrl Abld All: We have decided 
not to curtail this conceaalon, tor Uie 
time being at least. 

Shri Dliuslya: What were the new 
difficulties which the employers had 
to face ln feedinc the labour? Since 
when have they been facinc them, 
and what were the reasona? 

Mr. Deputy-Speaker: He wants to 
know how lon1 have the ei:nployera 
been llnding it dlflkult to provlde 
rations to their labour accordJn, to 
the agreement. 

Shrl Ahld AU: For two or tliree 
years they have been submittln1 re
presentations. 

Shrl San,:anu: May I know what 
steps are taken at the time of recrult
rr.ent to mak-e the labour know the 
conditions they are to under10 In 
the tea gardens? 

Sbri Abld All: All the service con
dit,:tins are explained to the workers. 

Sbrl B. S. Murthy: May I know 
whetber it ls the lntention of the 
Government to see that the money 
Apent by the labourers for payinit 
more price for the fo)dgrains 13 Plid 
by the employers as per their terms 
of agreement? 

Sbrl Abld All: Government does 
not propose to impose any change to 
the detriment of labour. 

Mr. Deputy-Spealter: That is on 
the assumption that they will be . 
asked to pay more. There is a tri
partite conference. 

Sbrl B. s. Muth:,: As per the 
agret,ment the employer has 1ot to 
provide the tood1ralns at conces
sional rates. But the labourers have 
been pur�hasing foodgralns at th·e 
hieher prices. May I know whether 
It is the intention of the Government 
to see that the difference In price is 
paid by the employers for the past 
period? 

Sbrl Abld All: No hl11her prices 
are being paid· by the workers ac
cording to our information, Sir. 

SURVEY OP CO-OPIRATlW Soca:ms 

01119. Sllrl IIIMI.: Will � l'rUnia
ter of ltailwaJ'S be plellled to atate: 

la) whether It II a fa� that the 
Rallwa:, Board have appointed a 
special olllcer lo undertake a epeclal 

1urvey with a view to encouraille and 
promote the oreanlsation of the co
o.Perative societies am0D1st the J!all
way workers; 

(bl If . so, :whether any plan has 
been submitwd by. the special officer; 

(c) ·whetMr Government proi>0se 
to place .a copy of the Plan on the 
Table of the House; and 

(d) what steps have 10 fW been 
taken by the Railway authorities tor 
the Implementation of this plan! 

The Depaty Mla:lster ol &aU
wa:,s and Transport (Sbrl Alapsu): 
(a) Yes. 

lb), (r) and (d). The officer has 
11ubmltted a report which is under 
examination by Goverpment. 

Shrl Jasanl: May I know tor what 
type of co-operative :societies the sur
very was made-multi-purpose, credil 
societies, consumers or Industrial? 

Shrl AJaceun: The survey has 
been made by the otncer concerned, 
and he has submitted a detailed re
port. His recommendations are now 
under "'lxamination by the. Govern
ment. It was with reference to mu1£i
puroose societies and co-operative 
wholesale stores. etc. 

Rhrl B. S. Murthy: When was the 
rep0rt submitted and how long do 
Government propose to take in order 
to Implement the recommencfat lons 
rontained In the report? 

Shrl Alaresan: The report was sub
mitted some time back. The Gov· 
emment may take some time In ar
riving at their conclusions. 

Sardar A. S. Salpl: May I know 
when this officer was appointed? 

Sbrt Ab.PIIUl: I think In Feb
ruary, 1952. 

SaNlar A. S. Salpl: May I know 
when he submitted his report? . 

Rlirt Ala,esan: In the month of 
September. 

MESUGE RA.TE SYSTEM 
01180. ShrJ Madbao Beddf: Will the 

Minister of Commalca&lallll be 
pleased to state whether Government 
propose to extend the "Messa1e rate 
system" to Hyderabad State during 
the :,ear 1952-53? 

� Depat:, lliialster' o1 Comaul
catl ... CSbrf ILl.j BaluMlar): Yes; It 
la proposed to introduce the M-a1e 
Rata a:,stem at Hyderabad tometlme 
In ID53. 
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Sbrl Madhao Bed41: . What Is the 
1>bJect In lntroduclnc thlf system? 

Shri Raj Bahadur. In order to r� 
ll�e conce•tion and ensure . better 
efficiency In the aervtce;. apart frOl'll 
that. to release a little more capacif7 
on the telephones, and to effect econo
my. 

Sbrl Madbao Redell: What are the 
other cities to which this s1stem will 
bt' extended this year? 

Sllti BaJ Ballalar: Amritsar, Ahmed
abad, Boml:!.ay, Calcutta, Delhi Allah
abad, Indore, Kanpur, Madras, Na1Pur., 
Poona. and Simi.a. 

Sllrl Hecla: r. It not a fact that tile 
telephone machinery at Hyderabad ls 
worn out; and I( so. what steps are 
belnc ta�en to replace It? 

Shri RaJ Bahadm: We are atten
dinc to · it from time to time. Apart 
lrom that. we have cot schemes for 
replacements and renew.als. For the 
present we propose to ,et up two new 
Exchances, one at Secunderabad, the 
other at Saifabad, eaeh will be a 1,400 
line exchanee. And then, tbe 500 
llnes which will be released from the 
auto board at Secunderabad will be 
diverted and addetl to the "oalcoda 
Exchange. 

KAZIPrT•B.lLARSHA P.tSS&HCER 
TR.UN SERVICE 

•1181. Shrl Madbao ReddJ: Will 
the Minister of Ballwan be pleued 
to  state: 

(a) whether there Is a proposal to 
provide an additional passen1er 
train service between Kazipet and 
Balarsha on the Central Railway; and 

(b) whether Government ar� aware 
that before Police Action In Hydera
bad. there was an additional passen1er 
train between Kazlpet and Balarsba? 

The Deputy Mllllster of l'a!l
way1 aad Ttaa,ori (lhrt Alqeiaa): 
(a) Yes, by extendlni tbe present 
P&8een1er and parcel train (211 
1>own/212 Up) runnln, between 
Bezwad-. and Kazlpet to run between 
Bezwada and Balbarabah. 

. (b) Au addJtlonal · pauen,er and 
Plll'Cilt. train -s run on tile K.azlpet
Bilharsllah �on .u 11· trial measure 
f'1f allijilt 3 niont1ii· from 1-t-tS to 
10-7-48. 

• Sbil a: .s; MurtJl7; May l know 
whether any complain ts have been 
received from the travelllni public 
that the parcel pulen6er train la 
Ql'lt conve�t and that they must 
have separate passenger trains instead 
of the parcel pa119en1er trains? 

.8llrl Alapua: I do not have any 
IRtormaUQll . with re1ard to IDY sucb 
representations havinc been made. 

Son. EROS.ION 

. •ttll%. $hrl N. Ill. thlpm: Will 
\be, Minister of POOd ud Aartelll
caie be pleaaed to st�te: 

,a) whether Government have 
any scheme for 1011 and moi1ture 
con,ervatlon: 

(b) the areas which are most ex-• 
l)OHcl to soil and wind erosion: and 

(c) whether steps have been taken 
to check soil erosion In the vicinity 
of power and lrri,cation dame with a 
view to prevent siltlnl up of the 
dam.sf 

TIie Mlalster of Arrtcultare (Dr. 
P. 8, Desludakh): (a) Preparation 
and exeeutlon of schemes tor preven
tion of soil erosion are the responsi
bility of the State Governments. The 
Governments of Bombay, Punjab, 
Madras. Madhya Pradesh. Travancote
Cochin and Uttar Pradesh etc. 
have eot wen or1anised soil conser· 
vatlon units and have schemes to, 
combatin1 soil erosion. 

. (b.) The worst areas from thla 
,wlnt of view are the foot bills of 
the Himalayas. the uplands of Cen
tral India. Cho ta N a1pur and the 
Deccan Plateau, Rajasthan and in 
the basins of the Yamuna. the 
Chambal, the Mahanadl, the Klstna 
and other rivers. 

(c) Schemes tor checking soil 
erosion in the vicinity of darns under 
construction are unde-r preparation. 

Sbrl N. M. Ltapm: May I know If 
our officers have been sent abroad 
for tralnln1 in the methods of p
ventlon of IOU erosion, and If 10 
where? 

Dt. ti. "- Qllit.__uii: There were 
llvt offlceni who �re· aent abroad, to 
U.S.A. 
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